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(i) Voluntary agenciés are being en-
, couraged to take up tree planting and
related activities op wastelands and
financial assistance is also provided for
thiy purpose.

(iii) The State Governments have
been advised to encourage private sec-
tor wood-based industry to develop lin-
kages with farmers having wastelands
for raising the raw-material require-
ments of the industry, For industrial
plantations, the National Bank for Agri-
culture and Rural Development extends
refinance support upto 70 per ceant of
the bank loan so that credit support is
available from the commercial banks
to the corporate sector at a preferential
rate of interest of 12.5 per cent,
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Evasion of Income-tax py LPG dealers in
Delhi|New Delhi

3518. DR. RATNAKAR PANDEY:
Wil] the Minister of FINANCE be plea-
sed to state:

(a) whether it is a fact that most of the
LPG dealers in Delhi, especially M/s.
Kamal Gas Service, Singhalpura, Associa-
ted Gas Agency, Sagar Gas Enter-
prises, Kirti Gas Service, Atul Gas Ser-
vice, Anantji Gag Service have been
evading the payment of 5 large sum to-
wards income-tax with the collusion of
Income Tax Officials;

-

(b) if so, what are the details of the
raids conducted in the recent past against
the LPG dealers in Delhi/New Delhi and
how much unaccounted money/jewellery,
has been recovered from them; and

(¢) if no raid has been  conducted,

what are the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF REVENUE IN THE
MINISTRY OF FINANCE (SHRI AJIT
PANTA): (a) It has been reported by
the concerned Chief Commissiomer of
Income-tax that no case of tax evasion
by LPG dealers in Delhi specially M|s.
Kamal Ggas Service, Singhalpura, Asso-
ciated Gas Agency, Sagar Gas Enterpri-
ses, Kirti Gas Service, Atu! Gas Service
and Anantji Gas Service have come to
notice so far.

(b) A search was conducted in Decem-
ber. 1988 in the case of Shri Satish Bhat.
nagar, Prop, Ruchika Agencies, LPG dea.
ler of Laxmi Bai Nagar, New Delhi, Shri
Bhatnagar surrendered  unaccounteéd in.



